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(1)) Does not arise. 

(c) A complaint that about 9641 hags of 
wheal received under Indo-US Agreement 
and allotted to one Shri P. Sundarain hv the 
Church World Service, a Voluntary Agency 
approved by the Government, for free 
distribution in Koilpatti and Kadanibur towns 
in Tirunelveli Dis trt'ct of Tamil Nadu had 
been sold in ilie black market is under veri-
fication by the Centra] Bureau of 
Investigation, Madras. These bags were 
despatched bv Regional Direc-loi   (Food). 

(d) No official of Food Corporation of 
India is concerned in the matter. Appropriate 
action will betaken on receipt of a report from 
the Central  Bureau of Investigation. 

 

FOODGRAINS   PURCHASED   BY   WAREHOUSING 
CORPORATION 

394. SHRI j. P. YADAV: Will the Minister 
of FOOD AND AGRICULTURE be pleased 
to state: 

(a) the quantity of foodgrains purchased by 
the Warehousing Corporation during the 
years 1967-68 and 1968-69   in   each   of   
the   States   and 

the   value   of   the   foodgrains   which were 
wasted  in  warehouses;  and 

(b) whether it is a fact that the 
Warehousing Corporation has not been 
successful so far in helping the farmers bv 
winning over t he i r  confidence; and if so, 
what are the reasons therefor?] 

HI HE MINISTER OF STATE IN THE 
MINISTRY OF FOOD, AGRICULTURE, 
COMMUNITY DEVELOPMENT AND 
COOPERATION (SHRI ANNASAHEB 
SHINDE): (a) The Central or the State 
Warehousing Corporations do not purchase 
anv foodgrains and, therefore, the question of 
loss on account of wastage of purchased 
fooderains does not arise. 

(b) No, Sir. The main function of the 
Central and the State Warehousing 
Corporations is to provide \cientific storage 
facilities for agricultural produce   and   other 
notified 

†[  ]English translation. 
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commodities, offered bv the depositors. The 
deposits made b> the farmers with the 
Corporations are not large because of the limit 
d advances available to i n d i v i d u a l  farmers 
against warehouse receipts and also because 
farmers find it uneconomical to bring their 
small stocks to the warehouses.] 

 
FOOD PRomcnoN 

 SHRI ). YADAV: Will the Minister of 
FOOD and AGRICULTURE be pleased lo 
s ta te :  

(a) the quantity of foodgrains produced in 
the1 various States during the past one year 
and so far during the current year and the 
quantum bv which this production fell short of  
the  requirements; 

(b) what measures have been taken by 
Government to encourage the farmers in order 
to make India self-sufficient in the matter of 
food; and 

(c) whether it is a fact that taxes on   
agricultural   property,   fertilizers 

†[  ] English translation. 

 


